
(b) whether it is a fact that progress of the work on 
D holpur-M urena section undertaken by private 
contractors is very slow:

(c) if so. the steps taken by the Government in this 
regard;

(d) the percentage of work completed for the 
construction of railway bridge over river Chambal for 
double line:

(e) whether doubling work on above line has been 
completed as per schedule

(f) if so, the details thereof and

(g) if not. the time by which the doubling work on 
above line is likely to be completed9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (g). A 
statement is attached.

(a) The entire route between Delhi and Gwalior is 
with double line, except for the portion of Chambal 
Bridge between Hetampur and Gher, where work has 
been taken up

(b) Only the progress of earthwork at Delhi end of 
the bridge is slow

(c) The contracts given to the Contractors executing 
the work on earthwork, have been terminated and fresh 
tenders are being invited at risk and cost.

(d) The overall progress is 23%.

(e) and (f). Work has already been taken up on 8 
out of 15 well foundations and substantially completed, 
and on the remaining 7 well foundations, work will be 
commenced during the current year.

(g) The entire work is likely to be completed by 
March, 1999.

[Translation]

Ban on Booking of Parcel and Luggage

3990. SHRI DILER KISHAN LAL : Will the Minister 
of RAILWAYS be pleased to state :

(a) the reasons for imposing ban on booking of 
Parcel and luggage frdm Delhi to Hathras Fort;

(b) whether any railway booking agency has been 
opened in Hathras city by Hathras Fort Railway Station 
and whether complaints have been received about the 
irregularities in the functioning- of tHs agency and not 
providing facilities to common man in connivance with 
the Railways;

(c) If so, the details thereof; and f

(d) the action taken by the Government in this 
regard?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) In order to 
rationalise the handling of parcel traffic in Hathras area, 
it has been decided to temporarily close booking of 
parcels to Hathras Killah Station. However, personal 
and merchandise luggage in permitted to be booked to 
this station, th e  parcel traffic is being booked to Hathras 
Jn. which is hardly 9 kms. from Hathras Killah.

(b) to (d). A City Booking Agency is being operated 
at Hathras City by an agent appointed by the Railways. 
Com plaints received by the Railways have been 
investigated and su itab le  action has been taken 
including imposition of fines on the Agency.

[English]

Vulgarity In Programmes

3991. SHRI KRISHAN LAL SHARMA : Will the 
Minister of INFORMATION AND BROADCASTING be 
pleased to state ;

(a) whether vulgarity and obscenity continue to be 
displayed all over the country unchecked;

(b) whether the Government propose to amend I.P.C. 
and Representation of Women (Prohibition) Act. 1986 
and other related Acts; and

(c) if so, the details thereof and the time by which 
this is likely to be amended?

THE MINISTER OF CIVIL AVIATION AND MINISTER 
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) No. Sir.

(b) and (c). Review of laWs is a continuing process. 
The National Commission for Women has a mandate to 
examine various laws relating to womeh which provide 
constitu tiona l and legal safeguards to them. The 
C om m iss ion ’s recom m endations are sent to the 
concerned D epartm ents/M in is tries. Presently, the 
Ministry of Human Resource Development (Department 
of Women and Child Development) is in the process of 
reviewing the legislation “Indeceht Representation of 
Women (Prohibition) Act, 1986” in consultation with the 
concerned Departments/Ministries. This exercise is likely 
to take some time.

Experiment on Super Conductive Track

3992. PROF. P.J. KURIEN : Will the Minister of 
RAILWAYS be pleased to state :

(a) whether any experiment on super conductive 
track has been done in the country;

(b) if so, the details thereof;

(c) whether such experiments have been conducted 
in other countries; and

(d) if so, the result thereof?


